461 Speciai

Construction of polavaram project across
the river Godavari in Awndhrg rradesh

SHRI N. GIRI PRASAD (Andhra
Pradesh); Mr, Vice-Chairman, Sir,
my Special Mention is with regard
to the construction of g major pro-
ject, i.e. the Polavaram Project, on
the Godvari River.

As you know, Godavari is the second
largest river in our country. {t is
the largest river in peninsuler India.
Though the Godavarj River contains a
good amount of water—floods glso are
a usual occurrence —aj] the water is
simply wasted into the sea. So, how
to impound thig water for the benefit
of our people? That was the consi.
deration.

This project was conceived first in
1942 by Mr. Sonthi Ramamurti, Adi-
sor to the Madras Government at that
time. Lafer on Lord Waveil also
showed some interest. The designs
prepared by late Shri K. L. Reo,
were sent abroad. There was a
world famous expert, J .L. Savage.
These were al] approved by him but,
somehow, for the past 40 years noth-
ing hag happened. Smt. Indira Gan-
dhi, the then Prime Minister, laid the
foundation-stone of the Vishakhapat-
nam Stee]l Plant in 1971. There was
no water near about that area. Then
the Government of the State of And.
hra Pradesh proposed for taking up
of this project. Subsequently, all
the inter_State disputes were resolved
amongst Madhya Pradesh, Orissa,
Andhra Maharshtra and Karnataka.
The Godavari Water Dispute Tribunal
also gave its award. ‘There is no
objection from any quarter to taking
up this project. Even the then
Chief Minister, late Shri Anjaiah, laid
the foundation in 1891.

In spite of that, nothing has hap-
pened, and the project cost is go'm.g
up. The first estimate prepared 1n
1976 was @bout Rs. 1,280 crores. 1t
wag re-estimated in 1990 at Rs. 8,080
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crores. Thig is a very major pro-
Ject or national mmportance. It will
nrigate about 7,%9,000 acres. Bes-
des, 720 MW. of power will also be
generated, On that basis and on the
assumption that this project wouwld
iake shape, the water disputes
arnoagst Karnataka, Maharashira and
Andhra  were also resolved.
ihere is a provision for diversion of
80 TMC of water irom this barrage
to the Krishng deita. That will be
shared by all the States. So, this
is a major project which will help
many States. Moreover, the Krish.
na riparian States,, Maharashira,
Karnataka and Andhra Pradesh have
promised 15 TMC in total, 5 TMC each
to Madras city. That water also has
to be augmented trom this source.
So, to irigate 7,20,000 acres of land and
to supply drinking water, this project
has become an urgent neessity ..
(Time bell rings).

Just two minutes, Sir,

Moreover, Visakhapatnam js  be-
coming a major city. Many indus-
tries have come up, but practically
there is no water. Even the pre-
sent industries, including the Visha-
khapatnam Steel Plant are facing
water-shortege. Thig project has to
supply about 25 TMC to it.  There
is scarcity of drinking water in the
upland areas. That also has to be
wovered.

Moreover, it is a flood-control sche-
me also. The Godavari river ha.d
been in fioods many times.  This
project will eliminate those floods also
and will save a lot of property.

THE VICE-CHAIRMAN (SHRI
SATISH AGARWAL): Thank you
very much.

SHRI N. GIRI PRASAD: One
minute please...(Interruptions),

THE VICE-CHAIRMAN (SHRIL
SATISH AGARWAL): Please, let him
ronclude.
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SHRI N. GIRI PRASAD: A major
bottleneck is here. The Centiral
Government, especially the Cantral
Water Commission, has to give the
techno-economic clearance to this pro-
ject, and the environmental clearance
also has to be given by the Ministry
of Environment. Unless these things
are done and this project is taken up
now to be completed at lezst by the
end of the Ninth Plan, all the States
will be affected. So, I request the
Government to give top priority to
this project in national interest and
also in the interest of development of

those areas.

Thank you.
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